FORM A

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liguidation)
Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
(Name of Corporate Person)

NAME OF CORPORATE PERSON

GSPC (JPDA) Limited

2. DATE OF INCORPORATION OF
CORPORATE PERSON 13/10/2006
3 AUTHORITY UNDER WHICH
CORPORATE PERSON IS INCORPORATED/| Registrar Of Companies, Gujarat  af
REGISTERED Ahmedabad
4. CORPORATE IDENTITY NUMBER /
LIMITED LIABILITY IDENTITY NUMBER | U23201GJ2006SGC049229
OF CORPORATE PERSON
5. ADDRESS OF THE REGISTERED OFFICE
AND PRINCIPAL OFFICE (IF ANY) OF GSPC Bhavan, B/H Udyog  Bhavan,
CORPORATE PERSON Sector - 11, Gandhinagar, Gujarat-382011
6. LIQUIDATION COMMENCEMENT DATE
OF CORPORATE PERSON February 24, 2026
7.  INAME.,ADDRESS, EMAIL ADDRESS, Mr. Vinit Nagar
TELEPHONE NUMBER AND THE 818, Shivalik Satyamev,
REGISTRATION NUMBER OF THE Bopal—Ambli Cross Road, Bopal,
LIQUIDATOR Ahmedabad, Gujarat-380058.
Email: ipvinitnagar@email.com
Telephone No: 02717-416007
IP Registration No.: IBBIV/IPA-002/1P-
N01223/2023-2024/14297
AFA: AA2/14297/02/311226/204162
8. LAST DATE FOR SUBMISSION OF CLAIMS | March 26, 2026

Notice is hereby given that GSPC (JPDA) Limited has commenced voluntary liquidation on
February 24, 2026.

The stakeholders of GSPC (JPDA) Limited are hereby called upon to submit a proof of their
claims, on or before March 26, 2026, to the liquidator at the address mentioned against item

7.

The financial creditors shall submit their proof of claims by electronic means only. All other

stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

1 K

s

Vinit Nagar
Liquidator of GSPC (JPDA) Limited

Date: February 27, 2026
Place: Gandhinagar



HERO HOUSING FINANGE LIMITED

Regislorad Office; 02, Cemmunity Cenfre, Basant Lok, Wasant Wihar, Now Dedhi- 110057,
Bramch Office: Hero Housing finance Bd. First floor, shop Mo, 144, Mega Mall, Mear Milan
Clnema, St Roed, Surendranagar- 363002,

[UNDER: RULE %6} OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002|

NOTICE FOR SALE OF IMMOVABLE PROPERTY MORTGAGED WITH HERD HOUSING FINANCE
LISITED (SECURED CREDITOR) UNDER THE SECURITISATION AND RECONSTRUCTION OF
FIMANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002,
Hotics ks hereby gven b the pubic ingeneral and in particular tothe bormoswan's) and guarantons) or their
el hiers! nepresentlives il the Dirdes descnbed immoable properies momgaged'chamged a the
Sapured Creditor, the possassion of which has been 1akan by the Authorizmed Cfficer of Hern Housing
Finarce Limited (secunsd credilon, wil be w0hd on 03-8pal-2026 (E-Auction Date) on A5 |5 WHERE
157, “A5 5 WHAT 15" and “WHATEVER THERE I5™ kasis for recovery of oussarding duss from below
mentioned Bomowers, Co- Borowers of Guaramiars, The Rasana Price and the Eamest Maney Depost
& morfitned balow. The EMD shauld ba madi threaugh Demand QralfBTGRNEFT lor paficipatng i
tha Public E-ducion along 'with the Bid Fomm which shall be submittad to fhe Authonsad Offcer of the
Hera Housing Flnance Lid On or befare BE-Apil-2026 60 5 P at Brandh Offics; Hena Housirg Snance
kd. First oo, shap Mo, 144, Mega Mall Mear Milan Cinema, 3 Read, Surendranagar- 363002

PUBLIC NOTICE (E- AUCTION FOR SALE OF IMMOYABLE PROPERTY)

Descriphion of property: "Al |hal plece and parssd of Plal 13474415 Paiki Sub Piat Mon 13-1411 Rrd
admeasunng 7925 53, mebers L2, 34.6% 50 yard, bearng Wadiaan Revenue Survey Ma 2003 Paiki
Qup. Mo 11 And Final Plot Mo 38 Paki Of Tp. Scheme Mo 2, siuatad at area known g= “Shivam Sodety,
Bin Ultra Vision Scheol. B04sal Read, st Surendrangar and ‘Surandamagar Ta. Wadhwan Dist
Laurendamagar within Surerdamsgar Dudhnegg Wadbwan Municpsity Lievts of Serendarnagar Dist
Surends Magarand s bounced asunder; Preperly Bounded By- Marth: 131 leel and this Sde mad
Sowth: 13,1 leatand this side final Plol 38, Eastfb. 00 fest and s sida Sub PlotNa 13110, West: 65,00
Feet And This Sice Plot Mo 1412°

Loan Mame of Bosmowen sk Com Diate ol Typee o Puamaiun| Raserve Price
Agtn Bomower(s) Guaramon|s) Demand Modice {Under Consirectve|  Earnast

No. lLegal Helrls) Legal Rep.  [arontas on dme] | PRYSIEAN Monay
HMFsE | Jivrajbhai Haribhai Ladva, The I55/2025, 7 Rs.
NHOU | Legal Heirs of Jiveajbhal Haribhal | Rs. 10,71 504- Physical 13,00,000.-
aq0a0h | Ladva, Ladwa Adpeshbhai Jiraghhai Bs.an Rs. 1.30,0004-
14429 Ladva Jesumabiben Alpeshbhal FINI026

Tarmes and conditian: The E-aiaction wil fake plage through poral hilps:fhanke auclions com on 03-
Apnil-H006 [E-Auction Dale) Afar 1900 AM ormeards with mited exfension of 10 mindes aach.

Tha Interding Purchasers ! Blidders are reguirad to depesi EMD amount elther thraugh BTGS {HEFT o
by way of Demand Draf'RTGIMEFT tawouring the "HERG HOUSING FiMANCE LTD.® The EMD
armour il b= et b the uraucnesshdl Bldders afler conedusion af B E-avction.

Tarms and Conditions of the E-Aucton: 1.E-4uction is being held on “As is whera i Basis” & "4z 05
wht is Basis” & “whatewer thare is Basiz” & “Withoul recaurse Basis” and will b conclucted “ankne’. 2,
Bid increment amount shall be Rs 15,000 {Fifteen Thouzand Only) for Reserie Price gl 25 [akhs, Re
25 000 [Twanty-Free Theusand Orey) for Reserse Prics above 25 Lakhs il 50 lakh, Rs: 50,0800 (Fity
Thiausand Only) for Reserve Prics abowe 50 Lakh ll foone, Rs 100,000 1 Lakh Onky) for Reserve prica
Beyand 1 Croee, 3. The E-Auction will ke conduicted ouch M C-1 India Pyl Lid throogh M, Dhsseand
Krghna- 9948182227 [Helgling Malsp Suppan Landine no+51 128 43000020 R0Z12022020232024 |
Supperl Mot Nog: +21T2RT983124 125 (26 and E-madl an suppan@hankeiuctians. com
fandhraclindia,com ) aktheirwet pariz hitpsVhankaauclions com .4, Thare i no encumbrance an
thi progery which i in the knowladge of Secured Cradilors. Howeer, the imtending biddiers should
maka thair own indeperdanl anquires regarding the encumbrances, lifle of propery put on auction and
claima/ rightsd dues' affecting the proparty, pior io submitting e bids. In this regard, the E-fuchion
adverieament does nob consShute and will not be deemsad 30 constitule ant commigmant or Bny
regresentation of Hers Housing Finance Limiged. 5.The Authorized Officer ¢ Secured Creditar shal nal
be reaponaing n any way for any Ted-pary claimed fghis! dues The sake shal be subject to ndea
candiordd prescbed undarha Secunlizaton and Reconstuclion of Financal Assats and Enforsmnent
ol Secwily Interes! Act, 2004, The ather lerms & condilians of the E-fuachion are published in the
Fsliowinig weksile: v harahousingfrenos com. B, For prapenty dedais and visil 1o property aontac
Mr. Jigresh Savibhai Solanki F TBL1TE6E3 ) jgresh salankiflhorohllcom N and Shekhar
Singh/7 11522275 shakhar singhfilharofflcom , T.Tha prospective bidders can imspect the propssty
on 26-March-2026 betwesn 110040 o2 00 P.M with prior appointment.

The abovee-mentioned Baroewer/Mongagorgoaraman e haneby naticed 10 pe the 30m 88 mentonsd
I Diermand Nobce under secian 1321 win a5 an dale imderes] and eapenies beloes e dale al Auchon
Failing which the prapety shall be auctioned and balance duas, iFarry, wil be mectwined with indem:s] and
as from you,
Far detailed tarms and condifions of the sale. please refer o the link provided in Ritpsdd
uat rerchomalranca infeen bousingiotrernalice on Hemd Housng Finance LimBed [Secuned
Credilorsp websta e, s i robous ngfinangi, Gom ;

Far Hero Howsing Fnance Lid, Autharised officer
Cate: 2722026 hér. Jignesh Savjibhai Sodanki,
Place: Surendranagar/Gujaral  Mob- TOE41TEEED, Emall ID: [ignesh, solankbiherahd], com

15 DAYS SALE NOTIGE TO THE BORROWER/GUARANTOR/MORTGAGODR

ey K Baar

AFFEMNDIX -1V-A - E-AUCTION-FUBLIC SALE NOTIGCE of IMMOWVABLE FROFPERTY/IES

I'--l.!--" l: o Housin O E-AUCTIDN-5ALE NOTICE FOR SALE OF IMMODVEABLE ASSETS UNDER THME SECURITISATION AND RECOMSTRUCTION DF FINANCIAL ASSETS AMD
TR EHFORCEMENT OF SECURITY INTEREST ACT 2003 READ WITH FROVISO TO RULE 6(6) OF THE SECURITY INTERE
Heq. Off,;- B~ Floor, fimtriksh Bhawan, 22 Kasturba Gandhl Marg, Few Dalk-1 10007, Phones-011-2 k357171, 233871 12, 23705414, Web-wwyw, pnbbossing, com

B.OVESLE: UG-, M#astana Milagro, Ni. Someshwar Char Rasla, Udhana Magdaila Road, Vesu, Sural, Gujral - 306007 .
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FINANCIAL EXPRESS

FRIDAY, FEBRUARY 27, 2026

PUBLIC NOTICE
[Issued under Section 102 of the Insolvency and Bankruptcy Code, 2016]

FOR THE ATTENTION OF THE CREDITORS OF MR. DHARMENDRA SHAH
PERSONAL GUARANTOR OF SURYA BAKERY & CONFECTIONERY PRIVATE LIMITED

Ne. RELEVANT PARTICULARS

1) _. Name of Personal Guarantor (PG) | Mr. Dharmendra Shah
2) | Identity/ Permanent Account Number AFXPS9538M

3) | Address of the Residence of the PG Plot no. 8, Shilp Bungalows, Opp. Snow
Pearls Society, Vasana Tandalja Road,
Vododara-390007, Gujarat

Hon'ble NCLT Ahmedabad Division Bench
Court - [l Admitted the Insolvency Resolution
Process against Mr. Dharmendra Shah,
Personal Guarantor of Surya Bakery &
Confectionery Private Limited in 1A/923
AHM) 2025 and C.P. (IB)/125(AHM) 2025
dated 20.02.2026 ( Copy of the order
received on 21.02.2026

| 20.02.2026

4) | Details of Order of Adjudicating Authority

5) ' Date of commencement of Insolvency
Resolution Process in respect of PG
under IBC, 2016

6) " Name and registration number of the

Mr. Igbal Singh Gandhi,
Resolution Professional

Reg. No.
IBBI/IPA-001/IP-P-02365/2021-2022/13524

RM A
. PUBLIC - OUNCEMENT
{Reguiation 14 of the insbrericy and Bankmuptcy Board of india

elunbary Liguidation) Regutations, 2017

FOR THE ATTENTION OF THE STAKEHOLDERS OF

GSPC (JPDA) LIMITED
s

4 [}

PUBLIC NOTICE
[Issued under Section 102 of the Insolvency and Bankruptcy Code, 2016]

FOR THE ATTENTION OF THE CREDITORS OF MRS. SNEHA DHARMENDRA SHAH
PERSONAL GUARANTOR OF SURYA BAKERY & CONFECTIONERY PRIVATE LIMITED

Ne: RELEVANT PARTICULARS

1) | Name of Personal Guarantor (PG) | Mrs. Sneha Dharmendra Shah
2) | Identity/ Permanent Account Number AITPS7827G

3) | Address of the Residence of the PG Plot no. 8, Shilp Bungalows, Opp. Snow
Pearls Society, Vasana Tandalja Road,
Vododara-390007, Gujarat

1. | Memeafcoporsiepeson | GEPG HPDA] Lisnited
2. | Date of incorporation of Camporate person 131072006
3 | Authority uider which comporate person | Regisirar OF Companles, Gujaralal
[ SEENROCRAL RIgiam: |
4. | Comporate sdanily number I limited Babiily  UZ3201GJ200E5G 0049220
identity numbear of corparate parson
2. | Address of the registerad offica and GSPC Bhavan, BH Udyog Bhavan, Sectar -
| princioal office if any) of cororate person | 11, Gandninagar, Gujarat-362011
G. | Liguidalion cemmencament data February 24, 2026

| o corporale parsan !
T. | Kame, ackiress. email address, Mr. Vinit Nagar
Iefephone number and the registradion | B18, Shivall Satyamen, Gross Road, Bopal,
number of the Sguidator Ahmedabad, Guaral-380058, Bopal-Ambl

Ermail: ipvnilnagarigmail.com
Talephone Mo: 02717416007
P Registration Ko
IBEINPAONENR- WOT223rR0Z3-202d0 1 4 287
1| ] | AFA: ARZNAFITII I 282041 62
&, | Lasidata har submission of claims March 26, 203G

Hon'ble NCLT Ahmedabad Division Bench
Court - Il Admitted the Insolvency Resolution
Process against Mrs. Sneha Dharmendra
Shah, Personal Guarantor of Surya Bakery &
Confectionery Private Limited in 1A/922
(AHM) 2025 and C.P. (IB)/127(AHM) 2025
dated 20.02.2026 ( Copy of the order

| received on 21.02.2026)

20.02.2026

4) ' Details of Order of Adjudicating Authority

5) ' Date of commencement of Insolvency
Resolution Process in respect of PG
under IBC, 2016

6) Name and registration number of the
Resolution Professional

Mr. Igbal Singh Gandhi,
Reg. No.
IBBI/IPA-001/IP-P-02365/2021-2022/13524

7)| Address and e-mail of the Resolution
professional, as registered with the Board

Reg. Add - C/302, Rosewood Estate,
Near Prerna Tirth Jain Derasar, Satellite,
Ahmadabad, Gujarat ,380015

Email- igbalsingh2659@yahoo.co.in

Address — 9/B, Vardan Complex, Lakhudi
Circle, Navrangpura, Ahmedabad - 380014
Email : pgsnehashah@gmail.com

8) Address and e-mail to be used for
correspondence with the Resolution
professional

9) | Last date for submission of claims 19.03.2026

7) | Address and e-mail of the Resolution
professional, as registered with the Board

Reg. Add — C/302, Rosewood Estate,
Near Prerna Tirth Jain Derasar, Satellite,
Ahmadabad, Gujarat ,380015

Email- igbalsingh2659@yaho0.co.in

Ralice iz berety given that GSPC (JPDA) Limited has commanced walumtary quidation on
Fabruary 24. D6,

The stakeholczrs of GSPC (JPDA) Limited are hereby-callad upon o submet & proof of their
claime, on or before March 26, 2026, 1o iheliguidalor atihe address mensionad against item 7,

The financial craditors shal submil their proof of daims by eleclronic maans only. A1 alher
slaka halders may submitthe proof of clasms in parsan, by postar by electoricmeans,

Submizsionaf fzlse ormislaading proofs of claim shall sbract penelties,

Web link :
https://ibbi.gov.in/en/home/downloads/

_ | www.ibbi.gov.in/home/downloads

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of
insolvency resolution process of Mrs. Sneha Dharmendra Shah on 20.02.2026 u/s. 100 of IBC, 2016.
The Creditors of Mrs. Sneha Dharmendra Shah are hereby called upon to submit their claims with prooff
onor before 19.03.2026 to the resolution professional at the address mentioned against entry No.8. The)
creditors shall submit their claims with proof and personal information by way of electronic

10) Relevant Forms are available at:

Address - 9/B, Vardan Complex, Lakhudi

8) | Address and e-mail to be used for C
Circle,Navrangpura, Ahmedabad - 380014

correspondence with the Resolution

professional Email : pgdharmendrashah@gmail.com
9) | Last date for submission of claims 19.03.2026
10) Relevant Forms are available at: Web link :

https://ibbi.gov.infen/home/downloads/
t f | www.ibbi.gov.infnome/downloads
Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of insolvency resolution process of Mr. Dharmendra Shah on 20.02.2026 u/s. 100 of IBC, 2016.
The Creditors of Mr. Dharmendra Shah are hereby called upon to submit their claims with proof on
or before 19.03.2026 to the resolution professional at the address mentioned against entry No.8.
The creditors shall submit their claims with proof and personal information by way of electronic
communications or through courier, speed post or registered letter.
Submission of false or misleading proofs of claim shall attract penalties.

Date: 27.02.2026 Sd/-
Place: Ahmedabad Mr Igbal Singh Gandhi
Resolution Professional

Reg. No. IBBI/IPA-001/IP-P-02365/2021-2022/13524

AFA Valid till: 30.06.2026

INFORCEMENT | RULES, 2003 )

#ptcais hereby myven ta the public in
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Lim ECTE Eremt-:lr.l will be sold on ‘HERF!

WHERE 15, A
borraveer|slmartgagor|sjLegal Heirs. Legal

prasantabta, (whetner Known or

_ aral ard in partcular o the borrowean|s) & guarantor|s | indecated in CGofumn no-A that the below dascrbed immavabie ﬁ'lﬁlﬂr

fcharge : SECU riecEiar, 1hi construclive sessaan al whi HEET % described in Column mo- i iz
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1ty igs) descrbed in Columpno-0
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Is:lillluﬁta af

i %?uma&liﬁim B Mataee 0 UBEEriI fion of the e
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MHLVES/ T 231071285 JANNAT Az, PhisicalfShop No LG 49 Lippse Graund Foor (As Par, SHﬂ 150 Az. As.
HUSSAIN NIIAMUDDMN 2060150, 96 & | Posses- |Floor, [As Per Fan) Radjmanat AG Hall, HR CGVEL|2,211,000)2,21,108
MANSUR] ¢ SHAHJAHABANL J | 06-08-2025 | sicn [Cfice. Sianagan Punagam, Sosal, Guiarat-104248,
MANSURI B0 VESU Sural, Indlia.

b}
D3:00FM

information of ihe aulborizod O#ficer of PHE Howsing Finanpe Lim

agceriain [he verscily of the mentioned encombrances, [1.) A5 on date,

HFL and zatisly themsuhees in all respects pror o submitting
Form. (3. Please niose that in1erms of Fule 5(3) of the Securiy
eamusLmany} oo thi sme dany or nod laber than rext woekin

atknowledpermen| of Sale conlirma
mandacany ﬁnr:-:l af 15 da
assistimg e Authorised olficer In conducti
www. bankeauclionz.com For

A5HISEH MATTA, Tall Fres Bo. -1

sale Mhrough an e-Auc
0 120 8800, E-Mail: auction pnbhoasing. com, is autheris

“Tagellser with he further inlerest (@18% pa. 25 applicable, incidenlal expenses, eosl, charpes ebe, incurred ugls The dale &l paymen] and/or realizalion [kereal, == To the best knowladge and
ilod, there are no ofher encumbrances) claims in respecd of above mentiosed immovable/secured assels oxcepl what is disclosed
in the Colemn Ma.-K. Further such emcumbrances to e catered pasd by the seccessful purchaszes/bidder 2 his'her end. The prna_ﬁénﬂua purchazer|sl/bidders ara requested ta ind
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P er/bid appkcation lorm or maki
zrest (Emtorcasment) Hules, 2002, the Dldderisithe purchasern s lega
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Fiule 9(2) ot B1e Securty Interest EEI'I'"H"EE‘I"EET“.I Rues, ?I?LI?. The remaining 75% of the 5 28k consideration amoaint has b b= deposited by the purchaser wihin 15 days’ from the date of
alion keter and @ defaull of swch deposit, e aullsanzed alficer shall Sorfeil the part paymen of sale considaralion amounl wilhin 15 &Qiy's frorm e date ﬂ[u:-lpirl'lp'l:lr

mentionad in the sale confirmation kester and tha Ern:up:erlg.-_-'sem.red as=al shall be resald as Id be
ion having s Corporade office at Plol Ne. 68, 3° Floor, Secior 44,

assistance refated to inspection of the praperty or uIJI:aIdnH the Bid Documents amd for any other guery or for regiztration, you have fo co-ordinaie with

ndendly
authanzed Oficer of PNBHIFL from selling, akenat r.;|:|a ::;gn'rnl:ﬁ

itha
not limited Bp the 09k 0 the docuemenls of the tifle pertaning ihereto avallable wiin the
fiaris). Tha biddariz) has tosign the terms and conditicns of this auclion along wilh tha Bid
Baund 1o deposit 25% ol the amoant of sake peice. (inckishe ol
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per e provissans of Sarfaess Aot (4.) MYs €1 india Private Limbed wou
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it P

PLACE : GLLJARAT DATE :- 27.02. 2026 S0/-AUTHORIZED OFFICER, PNB HOUSING FINANCE LIMITED
rb The Co-Operative Bank of Rajkot Lid, PUBLIC NOTICE FOR
ety AUCTION CUM SALE

K Pl
e TN

Reserve Price EMD and Bid
Incroase Amouni
& Possesion Date

Loan No. | Boarmowar(s) |
Co-Botrower(s) | Guarantors)

Bommower{s) © Bt Od ki Hesereed Pree
Loan Account Mo Ra. 37 50000

008 120 1 00000150

EMD Ra. 3,75,000/-

Total Loan Ouistanding as an
31,01 2026 B Increase Amon
Rs. 798,599 385.80 Ra. 50000

Demand Notice DL 06.09.2021
Rs. 50490 513,80

Possession Dt 26.02.2024
(Physical Possession)

Borrowar(s) ; MNoahd Os Wil
Loan Account No

HesiEread Prca

Ha 117 00 3O

008 120100000151 : ey
Total Loan Outstanding as on | =0 ro. 1110008
J11.01 2026 Bed incroasa Aol
Ra. 1,00.85280.00 Fa. 500000

Demand Notice Di. 06092021

Rs. 7815 378.00 Possession Dt. 26.02.2024 | 50-00 Sq. FI. South : Lagu Road, measurement (4 60-00 Sq. FL | Plot No, 11; East: Plot No
[Physical Possession| 12, measurement & 84-4 5g. FL West ; Plot Mo, 10, maasurement is 83-56 5. FL North : Lagu

Bosrowaeris) @ Panthry Refinpry 8, Mo, 363 palker property, measuramond ig 80-00 Sq. Fi. South : Lagu Road. measurement s
BO-00 Sq. FL/Plot No. 12; East : Plet Mo, 13, measurement is 854 Sq. F1L West : Plat No, 12,

Loan Account Na

(08 V20 00000 '3

Tolal Loan Outstanding as on

31.01.2026 Fesernl Pros Propery of Hinaban Ramnikbhai Bhut, Gujaral State, Disl. Rajkol, Taluka-Gondad, Gondal
Rs. 10.22.76.801.60 Fs 4300 00 Magarpalics mran, Survey No. 364 paski Acrs B-5 guntha, Gondal City Survay Cffics Ward Mo
Demand Notices Dt 06.09.2021 EMD Rs. & 30,000 2, Sheot No. 200, 5. No. 4611 paiki, residential purpose N.A. Pials paiki plot no. 13, land aren
Rs. 7.91.35950 60 474-30 0] il LI psT o |miic
B incraass Ssmaini : e .

; Rs ,IIII.L: AR Bounded as under : East ; Plol No, 14, measuramant (s B6-2 Sq. FI, West @ Plol Nao, 132
Bormower(s) ; Maa Od &) e measunemant I8 B5-4 Sq, Fl, Morth ; Lagu 5. Mo, 363, maasuremant s 80-00 Sq. FL South
Loan Account P:u Possession Ot 26.02. 2024
008 120 100000183
Total Loan Dutstanding as on Ephrilul P“““mln!
31.01. 2006

Reserssd Poce
Rs. 934 52 479 80

Ra 1,10 .00 D00
Demand Notics DL D6.09.2021 ; : I -
.Hi E.l! 5’!5—!5“ EMD R 11,00 G0 -

Bed Increasa Amount
Borrower(s) & R 50 000

Partnesis) | Guarantor(s)
andlor Morigager|s)

n
Mikhad Ramnidal Bhut

Possession Dt, 26.02.2024
(Physical Possossion)

 for e sale of secuied assel menbioned hereunder by th Authorised Officer of The Co.Operative Bank of Rajkot Lbd. under ihe Securitization and
Resconstruction ol Financial Afsets and Enforcement of Security Interest Act, 2002 read with provigion to rule 8 (6) of the security inforest |Enforcemant)
Rules 2002 for fe recovery of amound dup rom borroswed’s. Offers are imiad !.l:r' 1hig .1I||I-:I.'_~i|l_;!'||'_1|| in saalod covars for purihaso al movablimmovaba propary. a8
described hereunder, on 'As |s Where Is Basis', "As Is Whal ls Basis® and Whatever |s There Is Basis', Partculars of which are goven below: -

Property of Ramnikbhal Vithalbhal Bhut, Gujaral State, Dist. Rajkol, Taluka-Gandal, Vilkage
Gaondal, Gondal Nagarpalikn area, Revenue Survay 5. No, 36 paikea, Plot No. 8. Total kand
ares 4 30580, yard, (3559950 ml.)

Bounded as under : East | Plol Mo, T, measurement 15 50-00 Sq. FL. West ; Lagu Road
measunement s 50-00 Sq. F1, North ; Plot No. 910, measurament is 7500 Sq. FL Sauth :
Lagu s, Mo, 364 palkes progary, mapsursmant s Fa=00 5g. Ft

Froparly of Ramnfkbhal Vithalbhal Bhut, Gujaral Siate, Dt Hajkot, Taluks-Gaondal, Vigage
andal, ondal Nagarpahka area, Gondsl, Bhojeparn bahind Vokda Hevenus Burviy 5 No
384 M. A, Plot Mo, 10, Total land area 457-58 s, mi, and Plot N, 11, Total land ares 46748 ag
il and Plad Mo, 12, Todal lnnd angn 4 F2-878 S0, ml. upgérind, construched Building

Bounded as under : Plot No, 10; East : Plol Mo, 11, maaduramant ia 8.3-55q FL West | Lagu
Road, measuroment is B2-8 5dq, FL Norih ; Lagu S, No. 361 palkea property, moasurement is

masuramant 8 Bd-4 5g. F1 Morth ; Lagu 5. No, 363 palkes propaity, measursmant & Bo-00
Ba, Fi. Soulh : Lagu Road, measurament ks 60-00 Sg, Fi

| Sl Repd maasuramant 56000 ,'_:'i-;] Fi

immaovable Property of Ramnikbhal Vithalbhal Bhut, Gujorad State, Dist. Rajkol, Thiuka
Gandal, Villsge Gomia, Revenus Survey No. 205 palkl Acte 2-00 Guniha and Survey Mo, 205
paikia Acra 3-35 Gunitha, tolal land area Acre 5-35 Gunitha, hecior 2-37-T5, Palkes N A. Land
aras 5. mi 404700, upperindustrial bullding

Bounded as under : East © Land of 5. Mo, 206 paikl. West : Our Land of 5 Moo 205 paik
Morth ; Land of 5 Mo, 205 paikdl, South : Our Land of 5. Mo, 205 palk|

Dascription of the Immovable propery
and Mame of Title deed holders

Laabha Hechandbha Barsiya

: ) Heserend Price
Raeshbhal Somap Baratya i

Hs B2 15 00
Rumndibhal Vinthaibha Bhut
Karianen Crancudnm B EMD Hs, 8.21 500
Jyoishnaben Vithtathas B Bid Incraase Amount

Hnaben Ramnabhal Bhul Rz &0 000

Possession Dt 31.00. 2026

| [Physical Possession)

Property of Josnaben Yithalbhal Bhut, Gujarsl State, Dist Rajkol, Taluka-Gondal, Vilkaga
andal, Gondal Nagarpalikn area, Gondal, Cily Sureey Ward No. 2,
Survey Mo, 28 pallces MA. Plols paikes Plod Mo, 21 Total lend area 135-00 s, mi sgual bo 161-
4 5g. Yd, upper consinected residenhal ballding

Bounded as under : East ; Flot Mo, 20, measuremsant & 1500 Sq. FL West : Plot hNa, 22
measuremsanl 18 15-00 Sq. Ft. North : Lagu Road, measuremen| g 9-00 5q. F1 South ; Plal
ru, 28, mgsaerament i\ 08-00 Sq. F

Short Address : 2, Gokuldham Society, Jetpur Road, Gondal

Shaat Mo, 125, City

1. | Date Time &

MPORTANT

1

2. | Last date for Submission of Bids

INFORMATION
HEGJ!'.HDlH'E 3 ' Date, Time & Place of Auction ‘

AUCTION

d. | Place of Submission of Bids

PROCESS

| D1 10.03 2020, Tuwasday babaaan 10,00 am, (& 500 pm
Contact Number of Public Inspection | Authanzed Oficer - Mo, No, B1260 BG%aS, 93135 28430, 50133 26404
O o bilore 4.00 pm on 16.04. 2026, Thursday

A1 300 pm, on 17.04.2026, Friday al The Co-Oparative Bank of Rajkot Lid
| Sahakar Sania, Panchnath Road, Rafkol - 360 001

Authorised Oficer, The Co-Operative Bank of Rajkot Ltd

| Sahakar Sara, Panchnath Road Branch, Rajkot-360 001

* & bécder may, on his own cholos, Parbcipate in the auction by making application in prescribed formal which (s avallable alongwith the olferbender document on the
given office address mentioned heneabove. Sale = strictly subject 1o terms-and. condilions incorporated in this adverisament and the prescribed Bid / Tender

Tt

o mspaci each of the details of the properdy menboned above on the schaduled dale & tima, |1 shall be the responsibilly of the bidders 1o inspecl and saiisly
ihemsahais ahout the azset and specification bifone submiting the bed; The bidder can inspact ha proparty in consultaton with the dealing afficial as per the details
prowiced. In case of any difficulty or need of assistance befare or during the auction procesa, may contact authorized officer, M, No,53139 26434 of the Bank. For

detailed terms and conditions of the sale, please refer to www.ichrl.banlk.in

Document a5 well a5 Securty Interest (Enforcement) Rules 2002, This notice is also to be treated as a 30 days' notice under Rule 8(6) and 3(1) of the Security
Interest Enforcement Rules, 2002 io the Borrower/Co-Borrower/Guaranior/Morigagor, The Bidder 1s oblged fo exercise full due dibgence in all respects, includang

B Szhakar Sarita), Panchnath Read, Rafkot - 360 001 IGujarat)
D025 - 54454 | TRS20  QFac 28l - I1%6E87 @ infoftchrioom i icbrlbankin

T AT R — ————.

Date : 27.02.2026
Place : Rajkot

SD/- Authorised Officer
The Co-operative Bank of Rajkot Lid.

e o

e e

Sdi- communications or through courier, speed post or registered letter.
Daw: Fabruary 27, 2026 Vinlt Nagar Submission of false or misleading proofs of claim shall attract penalties.
Place: Gandhinagar Liguidator of GSPC [JPDA) Limited | | o_ 07 002026 Sdi-

Mr Igbal Singh Gandhi
Resolution Professional
Reg. No. IBBI/IPA-001/IP-P-02365/2021-2022/13524

AFAValid il 30.06.2026 |

Place: Ahmedabad

Home First Finance Company India Limited[}] 10N
it [ JIE Tl ciN: L65930MH2010PLC240703 Website: homefirstindia.com u::ﬁ&n
Phone No.: 180030008425 Email ID: loanfirst@homefirstindia.com

REF: POSSESSION NOTICE UNDER SUB-RULE (1) OF RULE 8 OF THE SECURITY INTEREST (ENFORECEMENT) RULES, 2002
WHEREAS the undersigned being the Authorized Officer of HOME FIRST FINANCE COMPANY INDHUA LIMITED, pursuant by demand nofice issued on jts
raspechive dales 25 given below, under the Secuntization and Recongtruction of Financial Assats and Enforcemeant of Sacurily interestAct, 2002 (Act Mo, 54 of
2002) and in exarcisa of powars confarred under section 13(2) read with rule 3 of the Sacurity Interest |Enforcemeant) Rules, 2002 calling upon youw/Baorrowers,
the under named 1o pay cutstanding dues as within 60 days from the date of receipt of respeciive nodices. YouBorrowers all, however, have failed io pay the
said putstanding dues within stpulatad lime, hence HOME FIRST FINANCE COMPANY INDLA LIBITED are in exercize and having rght ag confarred under
the provision of sub seckion (4] of sechan 13 of SARFAES| ACT, 2007 read wih rifes thereunder, taken POSSESSION of the secured 2ssels a5 mentianed

herain below:
&r. | Mame of Borrowers! i Dateof |Total Qs ason | Date of
Ma | Co-Borrowars! KeRcoghon of Mogrges Fogerty Demand |date of Demand |possession
Guarantors Molice | Motice {in INR)
1. |Sangita Yadav, Flat No-104, Bullding No-B, Golden Palace, Block No 536/p. Plot No. 110 3, | pa.07-2025 479,988 O3
Sanjaykumar Yaday |shree narayan murti nagar, moje sayan Ta olpad,Surat,Gujarat 334130
Bounded by East-Approach Road, West-Plol No-B-1 to B-T, North-
Appraoch Road, South-Plot No 6 to 10.
2. |Ranjan Kumar, Flat-Flat No, D-1 - 301, Galaxy flats New Block No. 1290, Block No.880, | pg-p5-2025 17,3784 72.02-1026
Shiok Thakur, Hr.Chamundanagar, Lunasan Road, chhatral, Gandhinagar -382721.
Bounded By ; East by - Siair Case & Passage, West by - Common Plot, Rorth
by - Flat No. D-1/302, South by - Commeon Road.

The bormower having failed fo repay the amount, notice is hareby givan to the barrower | Guarantor and the public in ganeral that the undarsigned has taken
Possession of the property described herein belowin exercise of powers conferred on himier under seciion 1344) of the seid Act read with nte B ofthe said nule
on the date menficnad above

Tha BORROWERS! GUARANTORS and the PUBLIC IN GENERAL are hareby caulianed not 1o geal with the abowe refarmed PropertiesSecured Assals or
any par! thesaal and any dealing with the said Properties’Sacured Assats shall be subject ko charge of HOME FIRST FINANCE COMPANY INDHA LIMITED for
the amount menlioned hersinabave against Properties/Secured Assals which is payable with the further interest thereon until payment in full,

The borrower's attention is invited o the provisions of subsection [B) of Section 13 of the Act, In respect of ime available to redeam the securad
assel

Place: Gujaral Data: 27022026

Authonsed Officar, Home First Finance Company India Limited

P, I‘I‘Iﬁ‘i E('_:'H 'lﬂ.,ﬁll‘:‘r'l:?,'“‘** & MORTGAGE POSSESSION NOTICE
A fﬂé’ﬂﬁﬂﬂﬁﬁﬁfﬂﬂﬂS}foﬁgg:'fﬂ'?i:mm Ll (FOR IMMOVABLE PROPERTY) Rule 8{1) of Security Interest (Enforcement Rules 2002)

Whereas the undersigned being the autherized officer of the MAS Rural Housing & Mortgage Finance Ltd. under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Secunty Interest Act - 2002 (54 of 2002 ) and in exercise of powers conferred under
section 13{12) read with rule 3 of the Secunty Interest (Enforcement) Rules, 2002 issued a demand notice calling upon the Borrower/Co-
borrower/Guarantor fo repay the amount menticned in the notice being within Sixty Days from the date of receipt of the said notice.

The Borrower having failed to repay the amount, notice is hereby given to the Borrower/Co-borrower/Guarantor and the public in general that
the Uﬂd&ﬁigﬂ&d has taken th’&i:ﬂ Possession of the property described herein below in exercise of powers conferred on him under sub-
section (4 of sechon 13 of the said [Act] read with Rule 8 of the Security Interest (Enforcement) Rules 2002,

The Borrower/Co-borrower/Guarantor in particular and the public in general is hereby cautioned notto deal with the property and any dealings
with the Property will be subject to the charge of the MAS Rural Housing & Mortgage Finance Ltd, and interest thereon,

The Borrower/Co-borrower/Guarantor attention is invited to provigions of sub-section (8) of section 13 of the Act, in respect of time available,
toredeem the secured assets.

Barrower & Co-Barrower, Guaraniar Name Description Of The Immovable Praperty |  LoanAICNo | Data & At of
Pradipsingh Bhavarsingh Goad | ALL THAT PIECE AND PARCEL OF PROPERTY BEARING Loan Alc No.: Rs.14,05,996.00
(Applicant) FLAT NG.213, BLOCK NOJAS PER APPROVED PLAN-BLOCK | PN A/CNO.. | Fourteen Lakhs Five
Geetaben Bhawarsinh Goud NOY FLOOR 2ND FLOOR, ADMEASURING ABOUT 46.85 6179 Thousand Nine Hundred

h (BUILTUP AREA) |. E. 79.8080Q. MTRS. (SUPER BUILTUP| 21-02-2026 Ninaty Six Rupees Only
(Co-Appplicant) AREA) & CONSTRUCTION THEREON OR INDIVISIBLE 25 on Date 30.06.2024
PORTION OF LAND IN SCHEME KNOWN AS "TULSI AVENUET
SITUATED AT REVENUE SURVEY NO.1780, AND CITY
SURVEY NO.-, ATDHOLKA, TA.OHOLKA, IN THE
REGISTRATION DISTRICT & SUB DISTRICT OF AHMEDABAD
STATE - GUJARAT.
BOUNDEDAS FOLLOWS: AS PER TECHNICAL
EAST : LIFT & STAIR CASE & FLAT NO.214, WEST : OPEN
SPACE, NORTH :FLAT NO.210, SOUTH :OPENSPACE
BOUNDED AS FOLLOWS: AS PER SALE DEED
EAST ; LIFT & STAIR CASE & FLAT NO.214, WEST : OPEN
aPACE, NORTH  FLATNO.212. SOUTH : OPEN SPACE
Santoshkumar Arjun PROPERTY BEARING ALL THAT PIECE AND PARCEL OF | Loan Alc No.: Rs.1571,186.00
Gopican oo SATTE (5|, 678, | s b o
P, K ND, 1 ALOIN AL, = Thousand One Hundred
?Ei":”“ﬁ'ﬂt;mm' ADMEASURING 36.26 SQ. MTRS. & TOGETHER wiTH| 22022026 Eighty 5ix Rupees Only
i CONSTRUCTION THEREON IN SCHEME KNOWN AS “ARYA as on Date 07,02.2025
RESIDEMCY™ SITUATED AT N.A LAND BEARING REVENUE
SURVEY NO.55, BLOCK NOC.B2, ADMEASURING ABOUT
38053 50. MTRE, AT.KARELI, TA.PALSAMA, IN THE
REGISTRATION DISTRICT & SUE DISTRICT OF SLIRAT,
STATE-GUJARAT.
BOUNDEDAS FOLLOWS: ASPER TECHNICALEAST : PLOT
NO.308, WEST : SOCIETY INTERNAL ROAD, NORTH : PLOT
NO.274, SOUTH : PLOTNQ 2786,
BOUNDED AS FOLLOWS: AS PER SALE DEED | AS PER
DOCUMENTS EAST : ADJOINING PLOT NO308, WEST :
ADJOINING SOCIETY INTERNAL ROAD, NORTH :
ADJOINING PLOT NO.274, SOUTH : ADJOINING PLOT
NO.276
Dipak Harjibhai Ashad (Since | PROPERTY BEARINGALL THAT PIECE AND PARCELOFMNA. | Loan Alc No.: Rs.9,28,329.00
. - SURVEY NO.449 PAIKI, SITUATED AT VILLAGE VARSAMEDI, Twenty Nine Rupees Only
Ashad : Kantaben Dipak Ashad | 4 |jy(s ANJAR, DISTKACHCHH, THEREUPON IN THE SUB- a5 oni Date 16.10.2024
{Applicant) REGISTRATION DISTRICT OF ANJAR, REGISTRATION '
Kantaben Dipak Ashad DISTRICT OF KACHCHH, STATE OF GUJARAT,
Colteobe T
Jeshalbhai Vershibhai A0, : A0, 3 -
Maheshwari (Guarantor) SolTRTERNOLADAD
BOUNDED AS FOLLOWS: AS PER SALE DEED | AS PER
DOCUMENTS EAST : PLOT NO_183, WEST : PLOT NO_185,
NORTH: PLOTNO. 152, SOUTH : INTERNAL ROAD
Dipak Premchand Maurya PROPERTY BEARING ALL THAT PIECE AND PARCEL OF :
(Applicant) SAID PLOT NO,459 ADMEASURING 40.15 Q. MTRS. ALONG Lﬂarﬁ;ﬂ% No.: E'H:fia:ﬁé?nn
Laxmi Dipak Maurya WITH UNDIVIDED SHARE IN ROAD & COP ADMEASURING e i
: 18.40 50. MTRS, TOTAL ADMEASURING 56.55 50, MTRS, & | 22-02-2026 housand Eight Hundred
(Co-Appplicant) TOGETHER WITH CONSTRUCTION THERE ON IN THE Forty One Rupees Only
SCHEME KNOWN AS "SHEEE NEELKANTH RESIDENCY” as on Date 23.05.2025
SITUATED AT REVENUE SURVEY NO.1081, 107/F. 109, 116
OF BLOCK NO. 5%/a ADMEASURING 31161 5Q. MTRS.,
ATVILLAGE 3YADALA, TAOLPAD, IN THE REGISTRATION
DISTRICT &5UB DISTRICT OF SURAT, STATE - GUJARAT.
BOUNDED AS FOLLOWS: AS PER TECHNICAL EAST :
ADJOINING PLOT NO.458, WEST | ADJOINING PLOT NO.460
, NORTH : ADJOINING PLOT NO.430, SOUTH : ADJOINING
ROAD
BOUNDED AS FOLLOWS: AS PER SALE DEED | AS PER
DOCUMENTS EAST : ADJOINING PLOT NO.458 WEST :
ADJOINING PLOT NO460 , NORTH : ADJOINING PLOT
NO.430, SOUTH : ADJOINING ROAD

Date :27-02-2026 Authorized Officer, Mr. Bharat J. Bhatt (M.) 9714199018

Place : Gujarat For, MAS Rural Housing & Mortgage Finance Ltd.

@ . . @ . . Ahmedabad
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